N FORM No. 4
/o \ - CENTRAL ADMINISTRATIVE TRIBUNAL
g | JABALPUR BENCH ’
:  JABALPUR
w APPLICATION NO. 26/ 2004

APPLICANT (S) UOI & ©r,  Vs. Smt, Rekha lal RESPONDENT (S)

"ADVOCATE FOR ADVOCATE FOR
APPLICANT (S) SP Sinha , - RESPONDENT (S)

ORDER SHEET

| Notes of the Registry - Order of the Tribunal
19/3/04 . ; |
Applicatien checked, | HGY\M‘Q\/C }gé g -

This review applicatien is| ~———

£imit filed against the order
dt, 4/2/04 in OA €05/98 passed
by the Divisien bench cempris-
ing Hon'ble Shri Mp Singh,vC
and Hen'ble Shri G,Shanthappa,
Member(J) .

Rhe auther of the erder
is Hen'ble Member(J), - S

The RA may be sent to the
abeve mentiened Hon'ble
Membergy)fer censideratien
by circulatien as per CaT
netification ne, 13/19/91-Ja
dated 18/02/92,"

Submitted before the
Hen*ble Vice Chairman for
erders, x
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